LOK SABHA DEBATES

LOK SABHA

The Lok Sabha met at Eleven of the Clock
(MR. SPEAKER in the Chair)
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REFERENCES RE : LOSS OF LIVES DUE TO CLOUDBURST NEAR SOLANG IN KULU DISTRICT OF
HIMACHAL PRADESH AND CRASH OF HELICOPTER ENGAGEDBY OIL AND NATURAL GAS CORPORATION IN
BOMBAY HIGH, MAHARASTRA

Title: References made to the loss of lives in flash floods caused due to cloudburst near Solang in Kullu District of Himachal Pradesh

on 7t August 2003. Also references made regarding crash of a helocopter on 41" August, 2003 engaged by the Oil and Natural Gas
Corporation, in Bombay High Maharashtra in which several lives were lost.

MR.SPEAKER: As the Hon. Members are aware, on 7 August, 2003, several persons were killed and many were injured
in the flash floods caused due to cloudburst near Solang in Kullu District of Himachal Pradesh.

In another incident on 11 August, 2003, twenty five persons were killed and two were reported missing when a helicopter carrying the
staff of Oil and Natural Gas Corporation crashed into the Arabian Sea in Bombay High, Maharashtra.

We deeply mourn the loss of lives in these incidents. The House may place on record its profound sorrow on these
tragedies.

The House may now stand in silence for a short while as a mark of respect to the memory of the departed souls.
11.01°% hrs.
(The Members then stood in silence for a short while.)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): MR. Speaker, Sir, the Government is purposefully making
statements outside the House on the findings of the PAC. (Interruptions) We are again reiterating our views that
A peration Vijay™ ™™™ is linked with the CVC Report and, therefore, reply to the debate be given by the hon.
Prime Minister, documents be laid on the Table of the House and that part of the Report should be made available
to the PAC. Till these demands are considered by the Government (Interruptions)

MR. SPEAKER: It has already been decided that Question Hour should not be interrupted for any reason. | am
prepared to permit you to put your views before the House after the Question Hour and not before the Question
Hour.

Question No.321. Shri Y.G. Mahajan.

(Interruptions)
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(At this stage Shri Adhir Chowdhary and some other hon'ble Members came and stood on the floor near the Table)

MR. SPEAKER: | am prepared to permit you after the Question Hour and not before the Question Hour. A number
of Members have already made a complaint to me that their Questions are not coming up in the House. Their
Questions are important.

(Interruptions)
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(At this stage Shri Rajesh Ranjan alias Pappu Yadav came and stood on the floor near the Table)
MR. SPEAKER: We can discuss these issues at some other time, not now.

(Interruptions)
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(At this stage, Shri Rajesh Ranjan alias Pappu Yadav went back to his seat)
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MR. SPEAKER: The House stands adjourned till 12 noon.
11.07 hrs.
The Lok Sabha then adjourned till Twelve of the Clock.
12.00 h

The Lok Sabha re-assembled at Twelve of the Clock.
(Mr. Speaker in the Chair)
(At this stage, Shri Adhir Chowdhary and some other hon. Members came
and stood on the floor near the Table.)
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(Interruptions)

MR. SPEAKER: The Short Notice Question No. 1 listed for today is postponed and a new date for this would be
fixed by the Chair later on.

(Interruptions)



